| TEM NO 201 COURT NO. 13 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).4654/2005

(From the judgenent and order dated 21/04/2004 in CRLRC No.620/2003, of
The H GH COURT OF MADRAS)

POONGADI AND ANR. Petitioner(s)
VERSUS
THANGAVEL Respondent ( s)
(Wth appln(s) for c/delay in filing SLP,dasti service,c/delay in refiling
SLP and office report)
(For final disposal)
Date: 20/09/2013 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
HON BLE MR, JUSTI CE RANJAN GO0

For Petitioner(s) Ms. Movita, Adv.
M. R Nedunaran, Adv.

For Respondent (s) M. V. Kanagaraj, Sr. Adv.
Ms. Promla, Adv.
M. S. Thananj ayan, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Heard the | earned counsel for the parties.
Argument s concl uded.

Judgnent reserved.

[ Raj ni Mukhi ] [ Usha Sharma]
Sr. P.A Court Master



